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(c) We have not received any com­
plaint.

Central School at K K. Nagar and 
Indra Nagar, Madras

2507 SHRI S. D. SOMASUNDA- 
RAM: Will the Minister of EDUCA­
TION, SOCIAL WELFARE AND CUL­
TURE be pleased to state:

(a) whether the Central Welfare Co­
ordination Committee, Madras hnve re­
quested the Ministry of Education to 
establish Kendriya Vidyalaya in the 
Central Government colonies in K. K. 
Nagar and Indra Nasjar, Madras; and

(b> if so, the action taken on the 
representation, and the likely date of 
opening the Central Schools?

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION. SOCIAL 
WELFARE AND CULTURE (SHRI­
MATI RENUKA DEVI BARAKATA- 
KI): (a) Yes, Sir.

(b) The Central Welfare Co-ordina« 
tion Committee, Madras has been in- 
forn&ed by the Kendriya Vidyalaya 
Sangathan that the proposal for open­
ing of a new Kendriya Vidyalayl at 
Madras, will be considered favourably 
if land and temporary accommodation 
are made available by ihe sponsonnp 
authority Their replv i* awaited.

Fixation of Seniority of Teachers In 
Delhi

2508. SHRI MOHD. HAYAT ALI: 
Will thc Minister of EDUCATION,

SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether many teachers (includ­
ing Head Masters) in Delhi have 
become surplus due to reinstatement of 
teaching staff whose services were ter­
minal ed during Emergency;

(h) whether due to re-instatement of 
suspended teachers there has been 
great resentment among the teaching 
staff on the Question of fixation of their 
seniority, and

(c) if so. what steps Government 
propose to take to solve this problem’

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION, SOCIAL 
WELFARE AND CULTURE (SHRI­
MATI RENUKA DEVi BARAKA- 
TAKI): (a) No. Sir.

(b) No, Sir.
(c) Does not arise.

Representation regarding increase in 
Procurement Price of Wheat

2509. SHRI RAGHAVJI: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether representations have 
been received by Government demand­
ing increase in procurement price of 
wheat and if so, action taken thereon,

(b) when Government piopose to an­
nounce snppoit price far whf*af fur 
11)78 7.0:

<D whether any evaluation of pro­
duction co*t of has been made
dnrj«e 1h«* lust one vpor and if so. th«' 
oulcow thi'ienf and

fd) whether the machinery of the 
Food Corporation of India has been 
tje r̂ed up to handle the procurement 
of wheat that will come to mandis this 
year?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND




